IN THE CENTRAL ADMINISTRATIVE TRIBUNAT, HYDERARAT BENCH AT“ HybERABAD :

0.A.NO.  £62_ /93

Date of Order: €/7-93

Betweent:

)

1., Divieional Failway Menager, (D3)

Soutn Ceiatral Railway, Secuncerabad,

2. Permanont “ay Inconcior (Con)

S.C.Rly, Secunderabad,

3. Chied Signal Inspector,

Signhal & Telecommunication Department,
S.C.Rly, Secunderabad. '

. Applicants.

and '
1. wam-w.wb‘ -

2. Presjding.Qffiner,  jabpunago-—*

.n Respondents,

"Fer the ApplicantsL Mr.N.l'.Devraj, SC for Rlys,

For the Respondentss .a

e AR L W

THE HON'BLE Mic, JUSTICE V.NIELADRI FPAO : VICE CHATIRMAN
AND
THE HONT'BLE MR.P.T.TIRUVENGADAN ¢ MEMBEr.{ ADMA)

The Tribunal made the following Orders:-— .
i g A WS LCLLUL UL LY OXQer dgated 1153—32

in C.M.P.No, é;g» /B3 is suspended until further orders.

To

1

2.

3

(b

¥ @

-

1ssue notice to the kesgpondents.

Post the case on 6,9,93,

The Divisional Railway lianager (B.G) S.C.Rly, Secunderabad,

The Permanent way Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signal Insgpector, Signal & Telecommunication
Department, S.C.RKly, Secunderabad.

The Presiding Officer, Labour Court; Warayanaguda, Hyderabad.

One copy to Mr.N.R.Devraj, SC for Rlys. CAT.lHyd.

One copy to Mr. .-

One spare copy.
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. IN THE CENTRAL ZDMINISTRATIVE TRIBUNZL
R : HYDRERABAD BENCH AT HYDERABAD

THE HON'BLE MR.BUSTICE _V.NEELARRT Ra0
AND

THE HON'BLE Mk{X.B.GORTY ; MEMBER(AD)

R
\ - . MEMBER(J)

AND

THE HON'BLE MR.P.T.TIRUVENGADAM 1M(a)

\

| | Y.

ORDER/ JUDGMENT:-

-

D‘I-T;_‘L‘,. 7‘1{05{'&-,-' C.q"';. —NO.

in-

o.a.wo. 6 62{4.
T b Noe— (W)

! - | |
Admitted and Interim directions
issued
Disposed of with directions 3
Dismis$ed R

Dismisded as withdrawn
' Dismissed for default, %

' Rejected/ Ordered ;

| : ' No ‘\ . k2
O order}|as to costs, ‘.
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